
GENTAL ADM M ISTR AT IVE TRIBSJ N AL
principal bench

CP 311/2002
in

OA 1673/2002

New Delhi, this the 24th day of October, 2D02

Hon%Te 3h. Govindan S.Tampi, llferaber (a)

Hon'ble Sh. Shenkar Raju, Atembar (j)

1. Pcadeep Kumar

S/o Sh. Raiender Singh
R/o H.No. 310, Village Aali, Badarpur
New Delhi.
San ad No .6312 {SPC)

2. Bhagwan Das
S/o Sh. Jeewan Ram
EUo H.N 0.186, C-II, Mad an Giri
New Delhi.
San ad No. 6323.

3. Laiit Kumar
s/o Sh. Makhan Lai
R/o V\iZp-101/44, Mohan Nagar^ 'lenrxo.KPuV,
New Delhi.
Sgnad No. 6173.

4. Vinod Kumar
S/o Sh. Ram Avatar Slrarma
R/o L-2/4, Police Colony,
<,f\ndrews Ganj, Mew Delhi

3 an ad No. 6126 (IC)

5. Nand Kishor

S/o Sh. Ram Prasad
R/o P-14, Servant Quarter

Kfcrby Place, Delhi Caitt
New Delhi.
San ad No. 6147.

6. Ramesh Chander
S/o Sh. Kaai^e Singh
R/o Laado Sarai, New Delhi

• Sanad No.6857.

7. Jaideep Singh
S/o Sh. Jeet Singh
R/o C-I08, Raj f'^agar -II
Pal am Colony, New Delhi.

Sanad No.6121.

[By Advocate Sh. U .Sr ivast ava)
.. .Ifet itioners

Vs.

1. The-Chief Secretary
Govt. of NCT of De ihi
5, Sham Nath Marg

- Mew Delhi. ,—



2. 3h. S.fi.3ma KFishna
Home Guard and Givil Oefence
GTI Building, Haj a Garden
Hew Delhi.

3. Sh. D.S.Morawat
The Gommandant
Delhi Home Guards, GTI Building
Haja Garden, t^few Delhi.

.Respondents

(By Advocate Sh. Mohd. Ayub, proxy
for Sh. Sarvir Singh)

ORDER (oral)

By Ho n' b le -gS-hv Gov ind an S .1 amp i.

Sh. U .Sr ivastava. Id. counsel states that he is

not pressing this GP.

2. Ih view of the above, GP is dismissed. [Notices

d ischarged.

(Shanker Raiu)
lumber (j)

/vksn/

(G5 /ind ai^'Sr.T ampi)


